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CP No. (IB) 41/ALD/2018

Shri Pankaj Srivastava, advocate for the Operational Creditors-
petitioner,

The Registry of this Tribunal is directed to make scrutiny of the
case: A formal notice be issued to the Corporate Debtor company.

The petitioner is further instructed to communicate a copy of
this order along with a copy of the petition to the Corporate Debtor
Company.
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